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Mr. Deputy-Speaker: Now, 1 cannot
.call any oOther hon. Member. We
have to pass on  to non-official busi-

ness. So, I would ask Sardar A. S
:Saigal to move his motion.

15 hrs.

¢OMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLU-
TIONS

SIXxTH REPORT

Sardar A. 8. Saigal (Jan)gir): Sir,
I beg to move:

“That this House agrees with
the Sixth Report of the Com-
mittee on Private Members' Bills
and Resolutions presented to the
House on the 28th August, 1857.”

Mr. Deputy-Speaker: The question
is:

“That this House agrees with
the Sixth Report of the Com-
mittee on Private Members’
Bills and Rcsolutions presented
to the House on the 28th August,
1957.”

The motion was adopted.

RESOLUTION RE: APPOINTMENT
OP A COMMITTEE TO REPORT ON
A CLEAR-CUT PRICE POLICY
FOR THE IMPLEMENTA-
TION OF THE SECOND
FIVE YEAR PLAN—
contd.

Mr. Deputy-Speaker: The House
-will now resume further discussion of
the Resolution moved by Shri A. K.
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Policy for the implementation of
the Second Five Year Plan

Gopalan on the 17th Audust,, 1957 re-
garding ‘Appointment of a Committee
to report on a clear cut price policy
and machinery for the implementa-
tion of the Second Five Year Plan.'

Out of 2} hours allotted for the
discussfon of the Resolution, 31
minutes have already been taken up
and 1 hour ang 59 minutes are left
for its further discussion today.

Dr. Ram Subhag Singh was on his
legs. Before he resumes his speech I
would like to ssate that there are
some amendments that have since
been received. 1 would like to find
out whether the hon. Members are n
their scats and whether thev want to
move them.

Shr1 Diwan Chand Sharma; He is
not present and so it is not mowed.

Shr: Shree Narayan Das.

Shri Shree Narayan Das (Dar-
bhanga): Yes, Sir, I am moving.
Mr. Deputy-Speaker: Shri Radha

Raman; he is not here; so it is not
moved

Shri Khadilkar (Ahmednagar): I
am moving, Sir

Mr. Deputy-Speaker:
Renuka Ray.

Shrimati Renuka Ray (Malda): 1

am not moving but I should like to
get a chance for speaking.

Shrimati

Shri Shree Narayan Das: I beg to
move:

That for the original Resolution,
the following be substituted, name-
ly:—

“This House 1s of opinion that
the rising prices of various essen-
tial industrial and agricultural
products as observed in the econo-
my might unduly hamper the
progress and execution of the
Second Five Year Plan, and
accordingly suggests to the Plan-
ning Commigsion to examine them
with a view to ‘formulate’ a
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suitable price policy and machi-
nery to deal with the suitation as
soon as possible”.

Shri Khadilkar: I beg to move:

That for the original Resolution,
the following be substituted, name-
ly:—

“This House is of opinion that
the absence of a firm and well-
defilned, price policy is upsetting
the calculations of the Second
Five Year Plan and its execution
is being undermined by a chronic
threat to stable standards of liv-
ing of the lower 1income group
people, wage-earners and pea-
sants. This House accordingly
recommends that the Planning
Commission should examine
immediately price levels of the
commodiies that constitute the
major part of consumption of the
vast majority of the people and
devise a suitable machinery to
take over trading from private
traders in commeodities such as
food, coarse and medium cloth
and other articles of common
consumption of the people so as
to create a fully protected and
controll sector of economy that
would completely immune
from the speculative influence”.
Mr. Deputy-Speaker: Now, these

amendments are also before the House
for discussion along with the Reso-
lution.

Dr. Ram Subhag Singh (Sasram):
Sir, it is true as has been stated in
the resoiution of Shri Gopalan that
the absence of a well-defined and
clear-cut price policy is upsetting the
caiculations of the Second Five Year
Plan and undermining its execution.
I may also add that the Second Five
Year Plan was framed on the basis
of the psychology of surplus produc-
tion in 1953-54 and 1955.

At that time, you may recall that
the prices of foodgrains had reached
the lowest ebb. But the fall in pro-
duction of foodgrains after that fal-
lowed by the increase of prices of
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miscellaneous commodities due to
taxation measures and the increases
effected by the Government them-
pelves in the prices of fertilizers,
cement, iron and cosl, and, as you
have just heard, the increases in the
postal rates and@ railway fares etc.
and above all the bank advances
against foodgrains have resulted mn
increasing the prices of foodgrains
also. These increases are not going
into the pockets of the agriculturists
but are going into the pockets of
those who have been favoured by the
Government with the bank advance
amounts. So, if 1 may say so, the
responsibility for increasing the food
prices squarely lies on the Govern-
ment and those middlemen who have
hoarded the foodgrains.

At the same time I want to compare
the production of agricultural com-
modities as well industrial commodi-
ties on the basis of 1949-50 as the
base¢ year. The production of food-
grains went on increasing from 1951
to 1954, but it slowly decreased mn
1954 and 1955. It has again gone up in
the current year., The figures for
these years are—

1951-52 .. 9156
1952-58 .. 1015
1953-54 .. 1181
1954-55 .. 1141
1955-56 .. 1113

and this year 1956-57 the production
figure of agricultural commodities
stands at 116.9.

Compared to these, the production
of industrial commodities has been as
follows.

(The base year is 1851)

1852 .. 1036
1953 .. 1058
1954 .. 1129
1955 ..o 1221
1956 .. 1327

These flgures indicate that the pro- »
duction of industrial commeodities has
been more steady than the prodction
of agricultural commaodities,
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1 also want to compare the figures
for the wholesale prices of agricul-
tural as well as manufactured goods,

With 1839 as the base year they are
as follows:

Year Agricultural  Industrial
commodities commodities

1950 410. 4 348.4

1951 409. 8 398.5

In that way, every year tor agri-
cultural commodities it went down
from 409 to 359-8 in 1952 and 380'8
for 1953 and to 358-3 in 1954 and
304'5 in 1855 and to 372'9 in 18586.
But the prices of industrial commaodi-
ties went on increasing. In 1952, it
was 3775, it went down to 367 in
1953, went up to 3755 1n 1354 and
373-4 in 1955 and 381-9 in 1956,

It is clear from these figures that
the prices of industrial commodities
are still higher than the prices of
agricultural commodities when we
take 1839 as the base year because
the figure for agricultural commodi-
ties 1s 372.9 and for industrial com-
modities it is 381-9,

But, I do not say for a moment that
the prices of agricultural commodi~
ties should stand where they are to-
day at 3728, I want that they should
be brought down but not at the cost
of the agriculturist alone because the
entire vocal section, even the Gov-
ernment spokesmeh, has been saying
that it is only the prices of agricul-
tural commodities which are going
up.

Nobody is saying that the prices of
industrial commodities are much
higher, even today, than the prices of
agricultural commodities. But the
production of both these commodities
have gone up. So, it is a bit surpris-
ing that the prices are going up. It
may be said that the prices have in-
creased because of the large amount
of money supply with the public due
to developmental expenditure But I
think that the prices have gone up
mostly because of our taxation
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measures, hecguse every year when-
ever any new tax is levied the prices
go up. For instance, in January 1858
the wholesale price indexwas 376-3,
but after the presentation of the Bud-
get in 1958 that figure went up ‘to
387°3. This year also, in January,
1957 the index figure was 422-3, but
In May 1t went-up to 438 and in June
it went upto 440. I can give further
examples in regard to the prices of
sugar, cloth, railway fares and so
many other things. Even the pric
of coal and fertiliser and cement
went up. The Government are
directly responsible for increasing
the prices of iron, cement and fertili-
ser.

About bank advances, the other
day, you might recollect, the Finance
Minister told—the House that as the
paddy crops were better this year
most of the State Governments win-
formed the Government of India that
we should go on advancing bank
advances. That was done. Due to
tho-~e advances some pcople were able
to have larger stocks of paddy and
rice On 26th July, 1957, only in res-
pect of paddy the bank advances
were to the tune of Rs. 11'14 crores.
With this amount one can easily
buy more than 13 crore maunds of
paddy Where 1s that quantity of
paddy” Nobody knows.

We passed the Essential Commeodti-
ties Act long ago, about three months
ago, but no action was taken under
that Act to get that stock of rice,
paddy, wheat or any other grain from
the stockists at a reasonable price. It
was only yesterday or day before yes-
terday that we read in newspapers
that some stocks had been seized in
Calcutta.

In that way the prices have gone
up, mostly because of governmental
interference and our taxation policy.
Due to the increase in prices the
living conditions of people have be-
come very precarious. Their hardships
are not only due to buying their daily,
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requirements of food at a high
price. They are not able to educate
their children. They have to pay
very high prices for building mate-
rinls. It is very difficult for any
ordinary man to construct a shelter
or a house by paying such high pri-
ces for materials. For this the Gov-
ernment is mainly responsible,
because building materials like iron
and cement are costing much today.

Therefore, it is in the interest of
everybody that the Government
should come forward with a well-
defined and clear-cut price policy.
They should link the prices of agri-
cultural commodities with the prices
of industrial commodities or manu-
factured goods. There must be pari-
ty between the 1iwo prices. Unless
and until we establish this parity
between the prices of agricultural
and industnial commodities, and also
between the services which are ren-
dered to the people things will not
improve.

For instance, we were paying only
14 annas per acre as irrigation char-
ges in 1939, but today the charge has
come to about Rs. 10 per acre. It
has also—gone up by more than ten
times ‘Therefore, there should be a
link between everything-—-between
services rendcred by the Govern-
ment, the prices of agricultural com-
modities and the prices of industrial
commodities.

At the same time, there should
be some efficiency also. I want that
there should be complete control
over everything, but efficiency should
also be there. Without efficiency
things will go from bad to worse. This
eficiency should be increased by the
Government, because it is the Gov-
ernment which is mainly in the pic-
ture.

If a clear-cut price policy 1s for-
mulated then there won't be much
d'Mculty, the difficulty which is in the
way of the Government. For in-
stance, when there iz a rise in prices
the people in services will naturally
demand that their pay scales
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should be increased. The industrial
workers also will demand a wage in-
crease if the cost of lhiving goes up.
That will naturally hapgpen, as has
happened in the case of 1. That
will result in an increase in the price
of industrial commodities. Because of
that our export will also suftfer.

I say this because all the agricul-
turists are not surplus producers. A
vast majority of them are subsistance
farmers. They have very little to
sell. What they sell 13 not meant for
sale. Because they do not=have any-
thing to purchase cloth or give fee
for the education of their children,
under compulsion they sell something.
The uwpward trend in prices does not
do any good to them. It is a misno-
mer. Even some Ministers have been
going on saying that the agriculturists
have profited by the increase in pri-
ces. But I want to know the number
of agriculturists whe are having any
surplus with them. That is why I say
it is a misnomer to say that the
agriculturists have profited.

Therefore, the prices of foodgrains
should be brought down. Along with
it the prices of industrial commodi-
ties should also be brought down. The
service charges should also be brought
down The Foodgrains Enquiry Com«
mittee is also going into the question
of prices of foodgrains. But I would
like that that Committee should also
g0 into the question of prices of in-
dustrial commodities. It 1s wrong
on the part of the Government to set
up a commitiee only to enquire into
the prices of foodgrains, because no
prices of foodgrains can be determin-
ed in the present circumstances with-
out taking into consideration the
prices of industrial commodities also,
and all other connected factors which
are in India today. Therefore, 1
suggest that that Committee should
also be charged with this work, and
it should be asked to submit a clear-
cut policy and suggest a machinery
which would implement that policy.
If need be the personnel and terms
of reference of that Committee may
be expanded.
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Shri Ranga ('l‘enali): Mr., Deputy-
<hairman. ...
An Hon. Membu' Deputy-Speaker.

Shri T. B, Vitial Rao (Khammam):
Are you still in Raiya Sabha?

Shri Ranga: 1 am sorry. Mr.
Deputy-Speaker, Sir, I wish to make
it perfectly clear at the very com-
mencement what I wish to say an
this occasion, that I do not stand here
to plead for merely high prices for
agricultural producers. I am not
interested in any kind of a higher
prices at all. I am interested in see-
ing to it that the State Governments
as well as the Central Government
assure our peasants remumerative
prices. I hope I will not Be misunder-
stood by that. T do not want that
Government should give them too
high profits. I would be satisfled if
no profits also are given to them. 1
would be satisfied if the cost of cul-
tivation is covered, and a decent,
human standard of living is assured
to our more than a hundred millionr
peasants in our country.

They do not want to mrake any
profits. If by profits it is rmeant that
somebody else is to be exploited, they
do not want to carry on their culti-
vation. and agricultural activities as
an exploitative profession at all
They want only to be ermabled to carry
on their employment today on a ‘no
profit no loss’ basis. I hope the
Government will be prepared to agree
with us on that basis

Having said that, I would also like
to assure the industrial workers that
the peasants are not opposed to the
industrial workers or the professional
workers or even the intellectual
workers in the towns They do not
want that anybody should suffer at
all in this country. If suffering there
must be, then, it must be shared
equally among us all. We are a poor
country 1n this world and, as every-
one knows, and as has been stated
here by some economist, a foreigner,
it is found that in such countries as
ours—low income countries—the world
population is to be found to the tune
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of 67 per cent. And our world income
is only 15 per cent and our per capita
inconre is only 54 when compared to
the high income countries which have
& per capita income of 915. Therefore,
I do mot straightaway ask the Gov-
ernment to assure to our peasants
and also the industrial workers al?
that is being enjoyed in the other
countries. But. at the same time, I
do not want the Ministers concerned
to pit one section of cur population
against another or any of our political
parties in this country to make that
mistake.

What is the position now? Why
are these prices rising at all? I
personally feel that this is the
position. I think this remark would
be substantiated if a careful and
impartial examination were made into
the activities of our banks including
the Reserve Bank as well ag the
State Bank and also the activities of
the Government in their operations
in the utilisation of the Nasik Press,
in the manner in which the so-calle@
deficit flnancing of the budget is being
worked, in the manner in which they
are helping these wvarious banks to
subscribe to their various kinds of
JIoang that are being raised in this
country and in the manner in which
also the ways, means and resources
are being found through the floatation
of these treasury bills and so on I
vould like them to examine whether
I am right or not, when 1 say that
there is a creeping inflation in this
country, a spiral that is going on.

Why do 1 say that? Apart from
all these facts that I have already
mentioned, it has been stated by the
Government themselves that our
industrial production has been going
up ond also agricultura! production.
In spna of it, why should prices go
up? I w1l only place before you one
or two facts. We find that the bank
advances have gone up from Rs. 415
erores 1n 1853 to Rs 748 crores by
May, 1957 I want the Government
to account for it. Cheque clearances
have also gone up from Rs. 3550
crores in 1958 to Rs. 760 crores now,
n May, 1057
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Shri Bimal Ghese (Barrackpore):
Currency in circulation has gone up.

Shyl Ranga: I am coming to that. All
these indicate that there is more
money. How does it come? It must
be coming from the Government
through various channels. Let the
Government give an account of all
this to the country. Let them satisfy
themselves whether there is no
inflation and if there were to be
inflation, naturally, the prices go up.
Prices have been going up all round,
and ad my hon. friend Dr. Ram
Subhag Singh bhas already made it
perfectly clear, the industrial prices
have been going up to a higher degree
in some cases than the agricultural
prices themselves. Why blame the
poor agriculturist? Why appoint this
kind of a committee with partial or
inadequate or dangerous terms of
reference and put the whole onus on
the peasants who do not find them-
selves to be in any prosperous con-
dition at all. In fact, when compared
to other classes of people, they do not
find themselves in an equally good
position.

What is the thing that the Govern-
ment have been doing in regard to
industrial profits. They have been
going up all this time. In 1949, it
was 181-5, the base period, of course,
being 1939. In 1953, it was 261. I
am laying special stress upon 1953
because the Food Minister has rightly
stated that the Government consider
all these prices, taking 1953 as the
basc period, as that was the Yyear
which followed soon after the removal
of controls, when it was made possible
for all these various prices to find
some kind of relative condition as
between themselves. If you take 1938,
the profits went up from 261 to 314
in 1954. '

Shri V. P. Nayar (Quilon): Only!

Bhri Ranga: They are going up too.
Take, for instance, sugar. It was
only 215 in 1949. It became 420 in
1951. Then it came down by one
point in 1953—to 419, It is still at
334, In iron and steel, where there
is supposed to be no profit-making at
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all, they too have gone up to 222
from 179 in 1853. Cotton too has
gone up to 387, Like this, the profits
have gone up. Has there been any
enquiry? Was any enquiry committee
appointed in order to show that the
profits do not go up at all in this
spiral fashion, and yet, the peasants
have been singled out by this Gov-
ernment.

Then let me come to the consumer’s
food. If we take the consumer’s food,
we will find the true po~ition.
Let us compare it with the industrial
workers’ wages also. In 1958, the
consumer’s food index was 109 when
compared to 1948, But at that time
the wages were Rs. 1,110. By the
time we reached 1955, it was
Rs, 11,173 for industrial workers, and
the prices went down by 92. Did my
hon. friend and several others who
are now interested in industrial
workers ask that wages also should
be brought down because food prices
have gone down? They did not. Did
we ask, those of us who were stand-
ing for agricultural producers, did we
say, ‘“We feel jealous of the poor
industrial workers because their
wages have gone up while our prices
have gone down?” We did not raise
any complaint then. I am only
anxious that we should not allow the
authorities concerned to pit the indus-
trial workers against the agricultural
producers and vice versa.

Shrt T. B, Vittal Rao: There must
be an alliance between the two.

Shri Ranga: I wish to make it
perfectly clear that the time has come
when an all-round estimate should be
made about the costs of production
for various crops. Only recently, the
ICAR decided ordering an enquiry, a
pilot enquiry, to be made in different
parts of the country into the cost of
production of cotton. Similar efforts
have got to be made especially for
food products.

Then there is also the question of
markets. They say that there are ss
many as 1,500 recognised markets in
this country, and so far the market
committees have been organised only
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tor about 450. These committees too
have no powers at all Although
they are supposed to have all sorts
of functions, really they are powerless
to protect our agriculturists. Most of
our agriculturists, as has been said
by my friend Dr. Ram Subhag Singh,
have been obliged to sell their pro-
duce a few months after the harvest
at low prices. Thereafter, it passes
into the hands of either the big
land-holders owning 50 or 60 or 100
acres of wet land or into the hands
of the factory-owners and other
merchants and banks also. The
bankers too have got their finger in
the pie. It is those people who are
making profits at the cost of both the
agricultural workers as well as the
agricultural producers. We want to
protect the agricultural worker. Their
wages go on varying in a very erratic
manner from eight annas to Rs. 2 per
day in different periods of the year.
We do not want these agricultural
workers to suffer. Today, they are
living 1n a sub-human condition and
more than 50 per cent of our agricul-
tural producers are also obliged to
Lhve under sub-human conditions
These people have got to be helped.

What is it that the Government has
heen able to do in an effective man-
ner They have just started. They
have made a very good start with the
Warehousing Corporation, and they
have placed about Rs. 25 crores at its
disposal. This is only a flea-bite.
What they have done till now is to
c¢ontrol the market. It is also only an
apologia. Therefore, I want the
Government to concert measures and
see to it that the prices of commo-
ditles, industrial as well as agricul-
tural, are regulated in such a manner
that they are related one to the other,
in such a manner that there would be
a parity, and if there were to be any
kind of suffering, and there is bound
to be suffering in this country,
because we are so very poor, let it
be equally shared by all classes of
people. If there were to be any kind
of prosperity--bit by bit we seem to
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be improving our own conditions—
we should assure a fair deal to our
agricultural classes also.

I shall sound a note of warning.
Let the impression go abroad in our
countryside that the Government is
one-sided, that it is leaning too much
towards the industrial classes, includ-
ing their own professionals. Let them
not forget that after all they are not
very many, not more than § million
people employed in all these organised
industries in this country, when com-
pared to more than 100 million people
who are dependent upon agriculture
for their livelihood. It would be
unwise, disastrous and suicidal for
the Government here as well as in
the States to let this impression go
abroad in our countryside that this
Government is favouring the indus-
trial classes, the commercial classes,
the professional classes and the urban
people in preference to the peasants
thémselves Let them not also give
currency to the propaganda that is
being carried on 1n the towns through
the daily papers which are supporting
them that peasants are profiteering at
the cost of all other people Let
them make it clear that in their own
view they do not contider the peas-
ants to be profiteers at all, that
in therr own view the peasants
are performing as important
a national duty as all other
classes of pecple, which is =a
more 1mportant and more funda-
mental duty Let them assure the
peasants that they are anxious to see
to it that either through this com-
mittee which 18 already there, the
committee about the personnel of
which T and many other Members
have also already expressed their
disagreement, or by increasing or
improving the personnel of that com
mittee, or m any other manner, it
does not matter, they will take urgent
and immediate steps to see that this
parity is established between the
agricultural classes and other classes
of people, that there is a kind of
integration between the wages pald
to the industrial workers and the
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wages paid to the agricultural work-
ers and also the various prices allow-
ed to be paid to these industrialista

I only want to say one more sen
tence. Let us not forget the agricul-
tural workers and their plight How
long can we allow these people to go
on suffering? Their sufferings are
Increasing every day because of the
spiral of inflationn. Therefore, let us
start from that end. As we have
decided to fix what is known az the
floor price for wheat and rice, simi-
larly let us also decide—let us not
leave it to the State themselves—a
correlated floor wage for the agricul-
tural workers, so that they can havc
the assurance that they are being
protected, that they are not going to
be exploited either knowingly or
unknowingly by the agricultural pro-
duceis and 71so other classes of people
who are getting whatever surplus
value they can get from out of the
peasants. 1 hope my hon. friend on
the side of the Government will give
proper consideration to this matter.
Even if they are not willing to accept
the whole of the resolution along with
this amendment, please accept the
spirit of the resolution as well as the
amendment moved by Dr. Ram
Subhag Singh.

Shri Khadilkar: Mr Deputy-
Speaker, Sir, the resolution that has
been brought forward by my frieno,
Shri Gopalan, 1s an atltempt te
diagnose the present economic malady
and suggest a remedy or a cure for
itt. But I am puzzled that he has
been taken in by the popular device
of the appointment of a committee to
go into the question of prices and
how to determine them.

Everybody 1n this House knows,
particularly those who are studying
the present economic trend and the
crisis in our country that we are fac-
ing for want of a clear-cut price
policy know, that it is very likely
that the whole planning will founder
because there is no clear-cut price
policy. In order to examine the
present policy and suggest some cure
or radieal remedy, I would cuggest
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that we will have to take into comn-
sideration the controversy that was
going on between 1947 and 1949 when
the question of control and decontrol
was debated here. Of course, it was
a pre-Plan period and post-war
period; I do not forget it. But, if we
go into that controversy, we will find
the root cause of the present disease.

What, was the nature of the
controversy? Several committees
were appeinted. I will not repeat all
the figures, because practically all
figures have been exhausted by my
hon. friend, Shri Prof. Ranga. There-
fore, I would not like to go into
figures, to show how prices of indus-
trial goods and agricultural produce
are unevenly rising and there is dis-
parity. 1 would like to restrict my
remarks regarding this controversy,
because it will throw some light on
the present development of the policy
or want of policy in this economic
sphere. There was a committee
appointed under the chairmanship of
Shri Purushottamdas Thakurdas. If
I mistake not, that committee came
to the conclusion that we must give
up controls and come round to free
market economy. There was only
one man, Dr. Lohia. who did agree
with the general recommendation but
said-—] am quoting his own words-—
that ‘the replacement of private
trader, wholesaler and retailer by the
State is the only ultimate solution for
this problem.”

There was another price committee
of which D. R. Gadgil and A. D.
Gorwala were members. 1 will place
hefore the House what they had to
say:

“Not abolition, but the improve-
ment of the system of controls
would have to be undertaken,
especially if our long-term plans
involve regulation and direction
of economic activity by the State.”

That was their remark regarding this
controversy I will read out one more
observation from the report of the
Reserve Bank, 1048; of course it was
not a majority observation, but two
directors have placed it on record,



10999 Resolution re.

[Shri Khadilkar]
during this period of controversy,
because they had some vision of the
future economic trends likely to
develop in this country. They have
said:

“To create an atmosphere of
disinflation, it seems necessary,
therefore, that controls in some
forms may have to be redevised
at least in the case of essentials
of life like food, clothing, kero-
sene and this should be coupled
with a system of allocating essen-
tial raw materials for industry
designed to organise production
in the required pattern.”

After all this controversy, as we
know, exira-economic factors domi-
nated in the determination of the
policy and the old machinery that
was built up during the war period
under the stress of circumstances was
thrown  overboard, without any
thought of the future.

Our Prime Minister had to make
an observation in August, 1948, when
this controversy was almost complete.
I am gquoting the Prime Minister:

“The fact of the matter is that
we live, in a matter of adopting
policies, from hand to mouth”.

After going through this controversy,
we find that we have been so long
following a hand to mouth policy.
What has happened? Later on, we
have come to the Plan and now we
are professing socialism, democratic
method of plannming and sucialist
reconstruction. Of course, wheh we
look at the utterances of our Minis-
ters, the Members of the Govern-
ment, what do we find? Is there a
common outlook, is there a common
agreement regarding socialism or
planning? There is a lack of convic-
tion which is evident from their
utterances.

It has been said, perhaps in the
autobiography of our Prime Minister,
about the third decade of this century
regarding moderates and liberals. He
has observed that these moderates
and liberals deserve tc be sent to ‘he
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elementary school of politics to learn
the ABC. I would repeat the same
thing as regards the Members of the
present Government, when I look at
the failure of this policy, that they
should be sent to the elementary
schools of economics, socialism and
other policies that have been imple-
mented in the Soviet Union, the East
European countries, and for that
matter, even in the western part of
Europe. Have they thought about all
this? Sometimes,—I am sorry to
say this—when I look at the Planning
Commission......

Mr. Deputy-Speaker: Education is
not yet compulsory !

Shri Khadilkar: At least at the top,
it should be made compulsory. And
when we look at this problem what
do we find? Nobody would accuse~I
am not accusing—individual Minis-
ters. But what is the approach to
economic life of the country of those
who are supposed=-to shape our policy
and implement it? Nobody would
accuse Morarji Desai of having any
faith in socialism or democracy; he
has faith in gun and bullet. Every-~
body in this country knows it.

Wnat happened to the policy of the
Fcod Minister? When we came in
this iouse in the month of May he
was complacent. He thought that
there was no food problem. But at
the end of the session he had to rush
with a Bill through this House because
there was serious crisis of food
situation What does it indicate? It
indicates very clearly that whatever
the Ministers collectively and several-
ly might say, they have no homogene-
ous outlook. They have no conviction
and they have no defilnite plan of
execution of whatever has been
decided upon.

What is the use of a committee
being appointed? I know the present
malady or disease is the outcome of
two factors. One is inflation and the
other is speculation. Of course, under
a developing economy in a retarded
country like ours, a certain amount of
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inflationary forces are bound to exert
thefr pregsure. They are not always
ander our control. We will try to
repress them by controlling them.
But ultimmately some pressure, infla-~
tionary pressure on our economy, is
bound to remsain.

But what about gpeculation? In
this country, the trading community,
A8 a community, has exercised sur-
reptitiously effective influence on the
policy of the ruling party and the
Government. You have got .to
examine it. The economic policy of
the ruling party which talks for
sagricultural and industrial! labourers
is dominated by this class and this
«class today is the enemy of the Plan,
and its speculative activities are
Teally undermining the Plan. There-
fore 1 would humbly submit that the
diagnosis and cure of this disease
should be a radical one. We have
to think almost on war footing. The
situation has come to that.

Of course, there might be some
complacency. The situation has not
developed in a day. 1t was develop-
ing. There was lack of perspective
planning. They thought they could
keep the carrot of the blue-print of
the plan dangling before the elec-
torate. But the beast of burden of
the Indian people cannot be driven
for any length of time. They are
likely to kick. Therefore, when there
is a Planning Commission, I do not
se¢ any reason why there should be
a committee. I do not see any reason
why this Asoka Committee is moving
round and touring round the country.
Is the Planning Commission doing
planning on books and producing
blue-prints?

We must realise that we have got
the great experience of the Soviet
Union and China at our disposal. Lots
of books are being published. Every
day material is available, There is
a central organ of plamning and they
exercise day examination and direc-
tion of policy and Ministries are res-
ponsible for its execution. Has it
been done here? It has not been
«done. Therelore, mv humble submis-
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sion so far as the cure is concerned
is this. If at all we are serious about
planning and socialist reconstruction
in this country and if we want to
bring it about by democratic methods
—] am one of those who feel that we
must bring it about by that method—
we have to create a sector of economy
where the common man's life is not
disturbed day to day. Otherwise
there will be a demand for higher
wages and the disparity between the
‘money wage and the real wage will
increase—this gap will widen every
day.

Some people imagine that there is
a conflict between agricultural and
industrial workers, because of the
prevailing prices of industrial gqods
and agricuiturai produce. That is
not a real conflict. The real conflict
today is between the common man
and the speculating trading class in
this country and unless trading of this
nature is taken over by the Govern-
ment, I d0 not think that price
control, or whatever the recommen-
dations of the committee may be, wiil
have any effect in checking rise in
prices. Speculation must be absolute-
ly done away with. In this regard
1 am fortunate in having a very
recently expressed opinion by our
ex-Finance Minister Shri C. D.
Deshmukh. For his sobriety and
conservatism I need not say anything.
He is known for it. I would like to
read ont to the House what he has
said regarding the Plan and the
prices in his recently published book.
He says:

‘“The case for State trading
practically in an economically
retarded country like India can
be made quite strongly. For,
such an institutional organisation
—if it works well-—can check
inflationary increases in prices by
destroying the foundation to spe-
culation in basic commodities; at
the same time, it would be able to
tap commercial profits at source
and provide resources for national
development. Something along
these lines may be evc;lved
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through the growth of coopera-
tives, but in the short-term, when
the need for rapid development
is urgent, the evolution may be
too slow and a more vigorous
participation of the State may
prove necessary.”

After the mature conclusion that he
has reached, taking a survey of the
economic devélopment of the country,
if we throw it overboard and just
hanker after committees and com-
missions, I think we will be deceiving
the people and perhaps ourselves.
Today the position is this. A ecom-
mon man finds, if he has to feed
himself and his children, that he
has to depend on the trader. The
retail price in villages is very often
100 per cent more than the price
obtaining in metropolitan towns. I
have made a study of this. This 1s
the lag between the city prices and
village prices. All these profits are
mopped up by the trading commu-
nity. And because there are no con-
trols tax evasion goes on, and evasion
cannot be prevented because no
proper accounts are kept. This situa-
tion must be tackled by the trading
being taken over by the State. That
is the only remedy. Therefore, as T
said earlier, if we want to check
inflationary pressure, we must build
up a sector of economy which is
insulated from the free market
mechanism thereby preventing the
trading community dominating our
economic thinking. We are thinking
in terms of ancient economics. To
those who are professing socialism 1
would plead that they should at least
read the theory of socialism and prac-
tice at least its premier, as our Prime
Minister has rightly said.

Shrimati Renuka Ray: Mr Deputy-
Speaker, at the very nutset, I want to
say that I do not support this resolu-
tion as it stands. I do not support th
view that we should have more com-
mittees at a time when we are facing
a crisis, as we are today In India,
many of us have a mentality of want-
ing a committee whenever something
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happens. We think that by just
appointing a committee, we could get
aqver the crisis. It is not so easy. I
do not think we shall in this way be
ahle to avercome our difficulties.

Tuwrning to the subject-matter, there
is no doubt that we are facing a difi-
ceult situation. I am sure that the
Government are, perhaps, more alive
to it than any of us in the House, or
at least, they are equally alive to the
difficuit situation that we are facing.
In the first place, prices are rising. As
the previous speaker said, it is quite
right that, in a developing economy,
price rise to some extent is inevitable.
But, the inflationary spiral should be
checked to the extent possible. Cer-
tainly 1n the India of today, this is
betterr than the opposite extreme, that
is, deflation.

When I was listening to Shri Ranga
a few minutes ago, 1t struck me
forcibly that while we must keep the
prices of essential commodities down,
we must not peg the price of food-
stuffs so low that it may affect the
primary producer, the cultivator. India
is a land of villages, of agriculturists.
In an agricultural country, we have
got to see that the agricultural sector
also advances, and that it is better oft,
but not at the cost of high prices and
an inflationary spiral by which the
consumer 1s very badly hit.

How are we to get over this crisis
that we are facing today? It is very
casy to blame the Government, or
somebody else It is always easy to
blame others not take the responsibi-
Iity on ourselves That is the easiest
thing to do. I say that in this serious
situation that faces the country today,
there can be no question of party. It
is a question of the country as a
whole. We have got to check ceriain
things. We ask the Government to
check the prices effectively. How can
they effectively check prices if we
have no regulation or control> The
word ‘control’ is not liked by many.
Yet, in the world of today, we do not
believe any longer in the law of the:
jungle We db not want a laissez-
faire economy. We are planning’
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today. We cannot get away from
controls aliogether. Of course, we
want privete initiative. We do not
want that the individual's right ¢to
freedom of expression end initiative
should be taken away. But we do not
want licence. We do not want licence
in the economic domain. We do not
want the law of the jungle as I said.

If that is so, there is only one way
out, and we have got to face it. 1
entirely agree with what the previous
speaker said about control and regula-
tion of prices of essential commodi-
ties, 1 entirely agree. That is the only
way out. I do not mean that the
prices should pe controlled at such a
level that the primary producer is hit.
But, I do say that we must control
the prices so that the hoarders and
speculators do not benefit. If we
believe 1n planning, if we believe in
regulation to a certain extent-—we
need not use the word ‘control’ i1f we
do not like it—we may use some
other word—but the fact remains—we
have got to peg the prices. It is no
use telling the Government, please
don't have a system of distribution by
rationing. It is no use telling the
Government all these things. We
have got to face the situation today. I
am sure, the hon. Finance Minister
who is here will agree with me that
in today's cconomy in India, we have
got to bring in some kind of regula-
tion, some kind of check, on the
hoarder and the speculator. Obviously,
that cannot be done by indirect means
which have not been effective. That
is obvious today.

A few days ago, I came from West
Bengal. The West Bengal Govern-
ment is facing a very dificult position.
The price of foodgrains has shot up
and floods and droughts have worsen-
ed the position. What has happened?
Due to the compelling force of
circumsatnces, the State Govermment
had to seize the stocks. The rise of
prices has to be checked somehow and
if price has to be pegged, the Gov-
ernment including the State Govern-
ments must have the power to do so.
It is no use expecting the impossible
from the State Governments when in
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an emergency they are not empower-
ed to check the prices in an effective
manner.

It is the middlemen whose activities
have got to be curbed to a large
extent. As I said, if we do not
up the situation, it is no use nsg:
the Government to peg the prices, to
have committees, commissions and all
sorts of devices. The Planning Com-
mission is there. The Central Gov-
ernment is there. It is for the coun-
try, for this House to tell the Gov-
ernment that we heope that they will
improve the system of controls. The
old system was not good. The admin-~
istration of it was not good. There
were many things in it which were
not good. Improve upon it certainly.
Don’t discard that which is right. We
have discarded it largely due to genti.
ments. We have got to get it back.
We have got to do better. In the
light of past experience, one camn
always do better. No human institu-~
tion, nothing that human beings do
can be always perfect. If the endea-
vour is there, if we are sincere about
it, if we try to 4o as best as we can
in the given circumstances, that is all
that can be expected. That is all that
can be expected of the Government
today. I know that they are intend-
ing to do it. We have to strengthen
their hands.

1 appeal to the House to discard
sentiment in this matter. We should
ask the Government—and I hope we
shall have the full support of the
Finance Minister if we do so—to bring
back some system by which—you can
use the word regulation: not control
—by which inflation could be stopped
at the level of the hoarder and specu-
lator, by which the poor man can be
given essential foodstuffs by rationing.

Today, in Calcutta, the State Gov-
ernment has had to re-introduce
rationing as the hon. Minister for
Food said yesterday. 'These things
are absolutely necessary. What is the
use of saying that three years ago,
production was such that it was not
necessary. Today it does become
necessary. May be, one day it is not
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necessary. It becomes necessary again.
I would request the Finance Minister,
to0 take up this matter and re-intro-
duce some effective check, some peg-
ging of the price level of essential
commodities. I do not agree with
those who say that the prices, for all
time, shotild remain the same. That
is not possible. It is an economuc
impossibility. As I said at the very
outset, in a developing economy, prices
will go up They have gone up the
world over. They will go up in India.
We must see that the prices and
wages are in such a parity that peo-
ple gradually will have more and not
less. That can only be done by the
Government if we empower them
with the right to bring in those
measures which we abandoned earlier
because they were not as effective as
they should be, because there was
some kind of corruption. It may be
so0.

16 hrs.

Let us try to check that corruption,
and let us try to do it more effectively
with a better system. But neverthe-
less we must get back to it, because
we do not believe 1n a laissez-faire
economy. And I would request every
Member of this House, to whatever
party he may belong, and everybody
in this country that at this juncture
that we face today there should be
no question of party. Let it not be
said of our country that 1n these
times when the greatest difficulties
faced us “all were for the party and
none were for the state”. Let it be
true of India that when a crisis came,
we faced up to it umitedly. Because
if we are to overcome the crisis we
have to pool our efforts together and
work so that posterity may have
something better.

t wrww (ARE) 0 S gEE
BHIT To Fo MYTET 7 &1 & g%
AATH WATEAFEH &7 ATET W & AT
& wer gut g

AR A # o g ¥ ¥E awEyn
2 oz Tl oY e § ) fogema &Y
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wrardy gw ey § Y vE vy ¥ ¥
0T § 07 v wAT ¥ qrardY frmmAy
& it @ feuel A e W
s o a0 & ey wifgg S 34w
oo A A &1 T I awed
¥ TR QX FH ¥ Al o W fw
Tf & wiftw st Tfgg 3
Dy T | IR W FATT @ IAWT TR
wefimr & gy weser § R anR
TET QT | ¥ & gaOre & e & g7
w7 471 fv qond fie? & o frame
WHT I AT | THY AT A TF 97
fe 9 sgmar s qEe A & a2
ag i 3w fae e frsr ot
Bt AgrenT et ot o Ty oY fr ag
WA g1 farer spwrar firesiT anfg )
wfrt gt aw Y g s A fean
g

fegmm w1 wr B dwar §
At ag frg § 1+ xofau g7 fas &
it &Y o 2@ wfgr 1 W]
TR &7 90T #oqq Ty g0 ar ag
I A Wi ATty 2 1 W @AY
fegmna &7 yEafed § Saw e A
9T Ao @ &Y ag fear & 1 W g R
fram € fomeelt el Y @ &Y formr
#F fag fam o1 #Y I gy § I
% AT gH T 9 0 fFEE oWy
T QI H FA F gy fov o 8
IeF T & F NA W Fwa< fy=ay
T ¥ WX &% Wiy ¥ A faed & 4
feam #r av@ Y S OF § Wik A
A HAT qT &I I7 {AT 19 q&1 Qv
2 I A 7 i A wfw )
Afe oWy a0F T AE J@|A

oF TH o B¥ fafreT o qare
faear amar o IR v fean s e
®Y 16 47 faer @ 1 x@ AR F gyt
®THY w77t ¢ fe fearr Y dur afy
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frerer § whiep fafesrim w s &
famar & 1 yw T e T § T oY
A 77 T e § ow & dnre et
&y oy Iy qronx far € 7 § e
T & ATaT, I HFY qAR H
¥ wrar § s 39 A ooy s @ (7€
Y @Ozl oY & 1 Iawr oY A
framr arfgy ag A& fawer § 1 S9Ny
[ TERT QN A g =741
i wfaagEgmiaw
A AR Y =rA T TR TE 9
w77 7 fe Tw S ) e Y e
e § ¥ wrfge | s wTEA g
I g A s S X
o g AE Wy G5 Sewy sy dev
oty ¥fpT oY I &9 faw @1 § SEE
x=x O% dur faemm afge o

T WY gRTO ATAT g WY
2@T aY ATowY JIw g s fraT Ay
qrAgdT agdr AE Y g ¥ gy
&9 ¢ 1 gH TarT Smar g fe ogwrd
qy 9T R G 'R 2 1 Afww
I oA wiwTafoeT § It srEEAy
g wrEdt &Y weet & oF fagrg
J A w7 T 1 TER wiFfan av aEd
 fx fagw & I o qw@ F WK
AT TS E | AT AW FT AR WAV
¢ a9 W gw IEX agmer N
¥ ¥ ) wfAR raeane oW §
o & f& @l N & g1 f wim
ATAT & WIT TAY I T HT T
2 faaEy famsir & = %y fo=ait &
4y &gr Wi 9T & WX 9w ¥
ATH 9 IAX FF Y AW ST g 0 Ay
qgdl § gt ey & g, S geitafa
gAY AT AE Wi WA A wRE
AT Wrgan § f ey andy A w7 @
firr ot qelrafa & W oY o wgran
7% 919 AT dqT § Ag vOAF w7 § WK
IR Fqwm g §
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T TR AT ¥ T W q ¥ | Afew
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qfergt & WY TT wErIOTS A Ay
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i gwTe W AY &warT & ) wE qX
afx w0 aga wfwe Nwr 297 oY 0
TZ ATIfY, ST A€ TN @ Ay gnrd
fegeaT # ¥ T w7 9 9T % A
uTer § WX g 3W AT agA qwrT
& arerr & + afan & avd e aEy
A W= & %A wrea g G 2 gk fewrr
figa & gewfE )t o oA
g, & T | oy 7 &5 fe Ty v
tar faar @, TR S wraedy
N G 2 1 T ¥R { w9 I Frmefy
# g5 savaT AT T v A ) )
fegmm 8 R w2 =T @ awn
g N feam &Y for @ wwar §
wwifew ) fawar Y w9 a7 @
g §Y JATEG ) FW WX qEEEE ey
g & ¥ =vq 2T wifgn fr ¥
wrt #Y 3faa dar fad 1 A% wsef
#1 farerr F71 1% w77y 7 F 1 w1y sAR
FaC Afgr o aveT Sy |
AfFT ot wTget ar W g g o &
ST AEY FL AT E ) IF @R F fag
wET g, TR ¥ fore wwwT AR
Wik 3% a8 faeeit 3w Y A
Y @t frE w1 qRwad se-r
g areT T g

st faqfa e (wmr) - ag A
STy AT §RY q owega fedr
wosT A daw adr ¥ fe ww wae WY
o fear 9@ 1 gy w52 § fr < wdR
¥ &y faiE 2 1 B AT w7 g
%Y AT §AT § A ag wHA d3r Ay
& 1 wafag & Mrem arge § @ & 7R
& WA S W fAOY o
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g afew 3§ ag wwm W g B
FOr S Tifest ¥ weaew F fafea
a1 wifE G gmrd g
NI H L= Ao awgr @
Fadt Wt # ) & dwar g fF R
Tt 421 waw g fRwe famwr et
41w &, §TER ® Tifge fr ag
IE ¥ KT O SEwew fAwrer
fomar ST w7 @ q3ar & o9d
feame & st st o« i st aw wd
g I ¢ fF goere F W § 9
R FarfY, Afaeer 95T 7% &6 ®7 g4 2,
¥ &g &1 IrEar g o ae ¥ o
v ¥ Wz @) ag &% Iy @
o & &1 ¥ | fvar | &4 2,
Ag 7 AR F fewaT @ g g
¥q& & I |§ far Sar ¢ 1 dEg,
Ay wif forgefr fr I & 7AW
fewra 39 & 19 8 1 9% &Y qw dror w5
femre =0 T 19 @7 79 Q91§ IA%F
feorfer sy fowm we 7 sfge )
W & goee ¥Y ggferaa &viy ) @
@ & 78 & w9y T g, ¥ AR
v A g wdH  9ndr @, 4ar av
w9 U 7@ F T 9o o
EE A1 T wE I qE
2w W ava ®y ¢ wowe ot
fifr gwee w3 forw 7« dAfaew
W fefme o @@ €1 G
T ag & sy ol gEHR o ar
X | g WX U w1 oAE W I
IR & AT | g W WX TEE I
;N Ty v & 7 fy @ 1w S
& 297 FT Wi T F AW ) ¥ W
fde ¥ IR § w7 wEgr Cogne AW
& or e W A M § 5 5w ey
€ fra A% F, qAd H w7 A
grit wifge, faamr 3w ¥ ST AW
dzar ¥ L g @ W WY A am
LA LEASIE CICS RO LA UL
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T ¥ W ag, qRdw Wy e,
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rag I 1 @ oo aw A Sy w
ggAeT AT AMEY | WA ORI FY
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It wrE gwre wfl 9, § I
T AR g fF i g A o
AT AE F A7 A § W frg fmw
¥ sgrar W §ew oft feam & fdx-
SEfex g, @ 24y arey # & @y A
IR e FU ¥ WW g L 2fFA |
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¥ w@wr Iran w7 g fR sk gy
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g "R &g Igw fod o, e
FEXT ALY & 1| AR ¥ 9TH AR
faava w9 & 1 4 A9 wrew fafreec
¥ oz v ag W W w1 wFC gl
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? 7z TeramaT wgat § e wror g
¥ TRIa WA §t e A § o
T GORTC & T araq #or AT § )
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st faafog Y * e wiftesy o may
ar { g 3 & & ¥ e § g wiw
HiFT WX X F 7T FOR § 919 g
et fir #3 damac a1 or AR A
T vfusc ¥ ar § i o< fagre
# W &% g 7T €, anfox § A Wy
¢, o mfe & sa< gurg wfuscar §
o @ g fr 7 W FHw od, Y
wE g A fadd o ey
s &t = Y gqru SwT AT &
FTE g foad frav wrd se A
raferd @) award fs aoeT ) W ww
% 5 & fod g9 gwg saer afgd
sfipr aorra a8 gy & s wowre
w1 Tt Aify g w2 ot g
T A9 #Y KR R wE 9% | ag
ot s g arfgd fn feara Y o
Fg a¥ AR M febey g a7 &
FewY ot qATET Y | wfE ww aw ww
qfeer WY STERZ A4 FT AW FWHL
g AT, AT AT AW FH O §
Y g @Far | fAE % g ¥
WTEAT ®TAT "ATEaT § 6 g = o
w1 @y g1 W fafea Aifa weare
L g

o AT ATEE F NEAE §, 93
TEHTA § 1 AEH qF AT &Y | $RA
g ITg 9T 9%, Ig¥ AK gAY fenrd
R FL 1w g AR dF qT T%-
arer g ®Y #1E e AdY & | Ay wod
are |77 fZara 3 £ & gray o
¥ra fafa sx 2 a@fe feam @
famzr <@ it fsary ¥ womaT I "o
= & ag o fomr @ 1 Y oy

80 AUGDSYT 1087 Appointment of o Committer 51014

-



11018 Resolution re.

[Shri Nagi Reddy]

T, q# He T ot 58 s
WY A7 T4 A=y *F Twd g7 O
aF | gy A fr Ak w7 8T W TR
O WE WA H g W@

Shri Nagi Reddy (Anantapur): I
would not take much time and 1
would not go into too many points. I
would only take up three points.

Even in the interest of agriculture
today, fixation of prices and a kind of
price parity is very essential. There
are two reasons for this. One is this.
At a time when we are talking of a
‘fantastic rise in prices of quite a
number of important commeodities, we
must also remember that even at such
a time as this, re are Quite a num-
ber of commodities, and agricultural
commodities at that, the prices of
which are very low. This is a feature
which can be seen only in agricul-
ture. Therefore, it is very essential,
if we have at 1least to keep certain
minimum agricultural prices for com-
modities like linseed, turmeric, copra
etc. to have this inquiry. Even at a
time when food prices are very high,
we find that the prices of these com-
modities are tending to go low. This
is a very peculiar feature which
should be stopped as early as possible.
We must, therefore, agree to this
Resolution for a Committee to go
immediately into the question of the
rise in prices—the price structure—
and how to control it.

There is also another important
reason why we should immediately go
into this question. We must remem-
ber that only two years back, in 1956
—and the Government must remem-
ber this very seriously because I am
afraid it might happen next year or
the year after that—the prices of
almost all agricultural commodities
came down very fast. We must
remember that in 1855, groundnut
slumped by 240 points, raw cotton by
something like 100 pointa, castor seed
by 110 points, cotton seed by 110
points, and wheat by 140 points. Agri-
culture is always hit by speculative

30 AUGUST 1887 Appointraens of & Comuniitee 11016

1o report on o Clear-Cut-Prics
Policy for the implementation of
the Second Five Year Plan

markets, by the moneylender on ohe
side and by the industrialist on the
other. It is agriculture that is always
facing the crisis of either very high
prices or very low prices. Therefore,
it is that I say that even from the
agriculturists’ point of view, there
should be a fair price policy which
will be in the Interest of the agri-
cultura]l producer, the csnsumer and
also the Second Plan.

In the end, I would say that even
the Home Minister, Pandit Pant in his
reply to the debate on the Presidential
Address referred to high prices and
the agriculturists taking some advant-
age of it and said that it is necessar
because agriculture has suffered so
far, and that we should not raise a
hue and cry. I would remind Gov-
ernment only of one thing.

I would like the Government to
note not the average price of a year.
That is & very dangerous thing. Some-
times it is very dangerous to say that
the average per capita jincome has
grown so much is very dangerous. In
the same way, to say that the average
price in a particular year has been
high and the agriculturist is making
money, is also wrong. I would just
read out what I have. I have no time
to read the whole thing. I would
just, for example take 1950~the price
of paddy.

The price 1n January was 478 points,
by September it was 540. Take
another year, at random. Take 18563.
In January, it was 493 and by August
it became 546. In 1955, it was 389
in January and by September it was
509. Similarly in 1956. It was 440 in
January and by September it was 600.
Al}l these years we have found that by
September there has been a rise in
the prices of foodgrains. 1 was talk-
ing of paddy. I find here is a huge
variation which has been to the detri-
ment of the real producer, the produ-
cer who sells a small amount of his
sgricultural produce, paddy or what-
ever it is. The same feature can be
seen if month to month calculation is
made, even if we take groundnut or a
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number of other agricultural commo-
dities,

Therefore, in the interests of agri-
cultural production, in the interests of
the Second Five Year Plan and the
consumer, in the jnterests of the
small peasants who produce these
things, 1 would say that Government
must immediately set up a committee
to go into the whole question of fixing
some parity price, integrated price so
that the country would not be in this
plight.

After the Second Five Year Plan,
we might talk 6f the per capita
income having gone higher. But, if
this sort of price policy is to continue
we will find the peasant, the consu-
mer, the producer, 80 per cent. of the
people would not see any growth in
national income. It is in this aspect
that Government should accept this
Resolution and set up the Committee
immediately.

MESSAGE FROM RAJYA SABHA

Secretary: Sir, I have to report the
following message received from the
Secretary of Rajya Sabha:—

‘In accordance with the provi-
sions of sub-rule (8) of rule 162
of the Rules of Procedure and
Conduct of Business in the Rajya
Sabha, I am directed to return
herewith the Appropriation (No.
4) Bill, 1957, which was passed
by the Lok Sabha at its sitting
held on the 24th August, 1857,
and transmitted to the Rajya
Sabha for its recommendations
and to state that this House has
no recommendations to make to
the Lok Sabha in regard to the
said Bill.'

RESOLUTION RE: APPOINTMENT
OF A COMMITTEE TO REPORT
ON A CLEAR-CUT POLICY FOR
THE IMPLEMENTATION OF THE
SECOND FIVE YEAR PLAN—
contd,

Mr. Deputy-Speaker:
some 7 or 8 minutes more.

I have still
If any
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hon. Member wants to speask 1 can
allow.

Bhri Bimal Ghose: If you can give
me 10 to 12 minutes, 1 can speak.

Mr. Depuly-S8peaker: No; I have to-
call the Minister at 4-30.

o s (drqQ) - IgTSTE wEY-
T, WY PR A [ WX w1
s § 1 A qzrEl €7 RS S
AT AT R ¥ | AT ST EE s
& fod nahiz aga Rt & A A W
geds a1 o g dfes g wwew
oW T W g W ol W e
FOTT w1 dawt &, & swwmen § fr gy
W H N &R & w2y a5 a8 §
gl ¢ wawY eT aug o & fe o geT

. Bw § agad el Wi Aagd W

S s g7 aoRr ¥ AT -
yfewd, grifier sk Afrda—r
T §, A g WMy § e 9 sy
AE I AN Y A g, e dw &
we T Y Y § Ay wrE Ao @
f g7 udY afeq gweat w5, 9 f.
IR AW & fog ar fdy o Ay & o
wfee el & o §, & A F
qHT AR DY S 199 TF 7T FOCH
g fraral w7 A o, A WA
BT, I Wy oW | g, ey @
qAEE &, a4 aw 2 qued g g
qeAY § 1 AT ¥F AW 7 wiaw UEF oy
e §, faa¥® A qgreT it {4y
wrEE @y a1 i ¥ g F7 gty aw
% O fam 7Y e, aw A% T AW
&1 ST qUT A F @iy, e el
AT, ar W & faey o & §, fedy
A deqr F fewy Wl A9g W,
faer f w9 2o § agwa &, of wia-
fafer af § 1 Tow I W@ @, &
g A gour Y, X OF HE AEA,
feara i< agom gon’ & fad anfs,
gt 3, 3fer gawr O farda wr
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gawY TaR #Y faeen &, fF xow ot dw
fergerma & | oy e ¥ syaear g
T frd kAl g ¥ ag awren
W 3w F o § Wi A% TaEr ey
Tax A WAy Ao | greife
Tt [ ifax & g & o fiew
»T ¥ weh § fo g fearmit & predd
€1 g ¥ Wi W—arw O
et Y AW FT & g W
utd §, dfieT & wgar f s § iy e
i o f AR arely ¥ WAy,
# g0 faz & 7 T v @ W X
wran § | dar fs &% oody s e xw 2w
¥ fegel, g Wk oA T
. e & smafial wr agee & Wiy
firgeam & ol dafa &Y sl e
# dor v ¥ Fedra &, 3fww offewrdy,
gy tfew, dfoeday  ar sgarddfr &
Fort it w1 FoliZerw &, 9o & warar-
AT-—7 T & T8 SF—W =R
¥ dafon A & W< o7 o qwaw
1 gerwTa ¥ wfsarf & qwar ¥=w o
wr & | g% gweay gy e #Y , S
W IR AT, WY W FW A
0 fee & & € | o aw ey @Y
FweqT £ deafwn & & agger WX
agEar ¥ g AEY faar ST, 9« %
efira 3w awe w1 @l dR o g Al
femrarawar d | e ge ¥ @S
AT S T 7 wgr R, femw o
o wY 4g7 v ¢, fer fom awr
waE dT @Y Y &, 39 T feuw
¥ wl o Y U v F ol o
ot &7 99T qEET # MR S ™
& 9w AN Wi v §, 99 97
FEwY AT qeAr g | el w1 agay
ar &, M fr oot arer wT o IE
¥ fordt worror oy A gwT £ 1 or g
Aoy AEY TEAT §, A T F- AW IAEY
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R« F fod semor Y A A wnew
gnfr &, su¥ feaw & T« AT qear
SRl it i ndack ch
v & o smey € o SEET ARy
feuforat & oo A o wweit §, aw wg
& wfew aweay § 1 &% wndy off F oY
avE oTw feur ar K1 S e vawt
fox A fargr ar WY wgT 91 fiF T 9T
T w AYfew gfewm g afg
Wi T ¥ 3 ¢ 9 frwr son
=ifea

9 aF ¥R w1 Haw &, g
e & fe foaet Y sraegd §, aw &Y
qu qfiardt § WX gl o qeftardt s-
FUTE] F @y @Y S ETvEa N
g g g o TAde e ¥
e § fis v qereaT F7 3 £ &Y I
o gifeEY § A¥faw ofeads v
R | 3¥ anfaa sxacar o3 fea@T ),
FIFA ¥y qar gax &y #wr e
f agaa gar 2w ® &, Seafen s
T ——

Iaraw qEAT . AT qTET FN,

“mgrac Ay Y g A &

6 IATT AW X qHET [(THRA K
fag gw @y # =fgad 5 gw ol o
qgAW g 7 | 7 €W 09 F A=A
g f& 7z %oas s o & € wH
a8 &, og suwr @ farm 7Erg | gu AW
fadret  zer & AW & WY S a”T &3
T AT ER § A A ARTE, 97 qA A
9 &Y Y FT & | Sfew e WY
Y AY  qerawdt qrferEY 9x 18 wRe WY
@ttﬁmg"‘“'lﬁ Ay |
T Y&y § W fafian sfafaa o fm oz
@ afrR e N 1T F
faers Z8 ST ®' w2 ¥ T WD
FAT & W fparl o wagl ® AT-
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rwwrd, It amfa by welt &4
AT v ¥ foad gw WP WY @ Ag
&Y gy —

IqTW /OAW WG, AT g
w 9y fawrod= 3, 3% W ada
ek £ i & Tok i

Y wArT NI KT TG F QT

...
qavuwm WLy (wrEae  fafa-
®T |

The Minister of Finance (Shri T. T.
Krishnamacharf): Mr. Deputy-Speak-
er, Sir, the intention behind this
resolution is something with which 1
for my part cannot quarrel. In fact,
the need for an integrated@ policy in
regard to the prices of those articles
which are necessary for the fixed
income earner, and those articles
which are necessary for the purpose
of keeping a dynamic economy going
is a thing which is recognised. 1
would also like to say, if my hon.
friend opposite will permit me, that
with much of what he said I would
agree. In introducing his resolution
he made a speech. On a number of
passages, a number of sentiments,
even ideas, principles and policy
which he has indicated there could be
no disagreement, because if our inten-
tion is that we should have an
ordinary development in which the
agriculturists, the primary producer,
the wage earner and the fixed income
earner would all benefit equally, 1
think there is né denying that we
should have an integrated price
policy.

In fact, the Planning Commission in
its Second Plan has made this position
clear. It is not a matter of somebody
committing himself to fiscal controls or
not comrnitting himself to fiscal con-
trols. A certain imbalance in a deve-
loping economy has been envisaged
by the Planning Commission, and it is
also suggested that we should guard
against that particular contingency
arising.
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But, while I say that: I agree with
my hon. friend opposite, I am not
able, at the same time,' to recognise
the remedies that he suggests, which
are of an interim character. Are the
remedies now to be sought, or if
something  that we have not done
would not in faét achleve that end,
or we should wait to see whether that
is usefiil for that purpose or not, is
a thing which I would urge on him to
reconsider.

The main point made by my hogp.
friend js that an unplanned or exces-
sive price rises are undesirable from
the point of view of implementation
of the Plan. Apart {rom raising cosats,
they alter the distribution of incomes
between the different classes within
the community. As I said, that is &
general thesis which we can accept.
Even so, I-can also accept some of the
points raised hy my hon. friend
Shri Nagi Reddy opposite, in regard
to certain commodities which we may
not consider essential from our point
of view, but which undoubtedly
impinge on the earning capacity of
the agriculturists. It is an important
factor in the scheme envisaged in the
Plan.

But, there is also one factor which
you must recognise. Assuming that
we have an integrated palicy, that
does not mean that in a developing
economy we can Kkeep prices absq-
lutely stable and for we can gomplefaly
prevent other influences from operat-
ing. Of course, the fact is that if
there are changes the changes should
not be precipitated. There again,
what my hon. friend Shri Nagi Reddy
said about the position of prices of
ground-nuts and cotton 2} years back
is certainly valid. In fact, I was very
much concemed in February, 1955
about the cotton prices, and I had to
do all kinds of things to see that
cotton prices were kept up at that
time, because stocks were moving out
of the hands of the agriculturists into
the hands of the traders. So, that is
a common ground, But, at the same
time, when I accept the common
ground, my hon. friend should not
say, your policy is wrong.
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1 say, we have a policy, and the
direction of that policy is correct.
May be, that hon. Members want
certain things done, which are not
probably being effected for various
other reasons. And, it is quite enough
—if 1 am going to be merely polemi-
cal, and I cannot afford to be so on
this subject—if I quote the speeches
of my hon. friends Dr. Ram Subhag
Singh, Shri Ranga, Shri Khadilkar—
all good speeches—and also hon. Mem-
bers who spoke in Hindi and Shri-
mati Renuka Ray just to show how
the emphasis in each case happens to
be different. While Shri Nagi Reddy
was extremely careful that, in men-
tioning certain categories of commo-
dities, he said the main purpose
should not be lost sight of, the other
people were not so careful. Different
persons have a set of opinion by peo-
ple well informed and competent,
something totally divergent, and the
remedy suggested by all of them are
also divergent.

Therefore, while arriving at a cor-
rect judgment on this question, it 1s
necessary, firstly, to see the recent
rises in prices in a somewhat longer
perspective; and, secondly, to view
Government’s policy in its wvarious
aspects. In deciding on a course of
action, one has to keep this perspective
always in mind, and also to assess the
pros and cons of various alternative
courses of action,

Shri Gopalan himself has not en-
unciated any firm and well-conceived
policy. e merely said, leave it to
the Committee. If he would not be
offended 1 would like to say, that his
idea of a resolution of this nature
might have taken place a little before
the appointment of the Asoka Mehta
Committee. I may be wrong. Anyway,
he argued that Asoka Mehta Commit-
tee is different and it cannot serve
the purpose that he has in view,

It is not very clear to me why this
distinction is gought to be imported,
beeause the Asoka Mehts Committee
will take into account the trends in
prices of essential commodities other
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than foodgrains, and the fact remains
that, after all, for the bulk of the
community food prices are most
important of all prices.

Shri Gopalan has formulated three
issues, One is, what would be the
repercussions of the increase in
money supply contemplated during
the period of the Plan upon the level
of prices Secondly, fo what extent
the estimates of the Plan will be
undermrined by the price fluctuatiofis.
Lastly, the evolution of an integrated
price policy which will ensure the
necessary allocation of resources and
the fulfilment of the Plan targets.

So far as posing the issues are con-
cerned I think they are right. At the
same time, he would forgive me if I
say, they are not capable of any
clear-cut answers, in the sense that
there should be very precise answers.
One could only take a broad view of
the likely developments and Govern-
ment can only indicate a broad state-
ment of their policy, subject to such
changes &s have to*be made as new
trends emerge.

Besides, in the matter of price
policy, it is not a mmatter of what one
does with one particular price or
with a particular set of prices. It has
a bearing on the sum-total of econo-
mic policies operating in the various
points in the system. Can another
committee in supersession of the
Asoka Mehta Committee do 1t? My
hon. friend Shrimati Renuka Ray had
indicated—and 1 think some other
hon. Member who spoke also had
indicated—what is the Planning Com-
mission for. What is it doing? Is
there not & concurrent and a conti-
nuous examination of the price
changes and what are the remedies
that the Planning Commission sug-
gests? My hon. friend Shrimati
Renuka Ray would go also to the
remedy. She says a certain control-
led policy is essential without which
you cannot implement the Plan. May
be she is right. 1 won’t say she is
wrong, because, planning, as has been
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indicated by Shri Gopalan, does mean
a large element of control. Maybe
that we are defective in the sense
that our control is not comprehensive.
If the control may be at certain sec~
tors, because of the pressure of con-
Jirols on certain sectors, there is an
‘up-raising’ in the other sectors, and
the prices rise. So, it is undoubtedly
important to get the facts of the price
situation cleared.

The facts are these as I could see.
By the middle of 1955, prices have
rigen sharp’y. Foodgrain prices have
risen the most. ‘The general index on
the base of 1952-53—it may not be
a good enough yardstick, but it may
reflect a good enough position as
comparable yardstick—has risen by
25 per cent., and the index for cereals
by 56 per cent. The prices of rice
and wheat are now higher by 46 and
53 per cent. compared tb May, 1958.
Prices of industrial raw materfals—and
manufactures have risen too, the for-
mer by 268 per cent and the latter by
about 10 per cent. These rises are by
themselves by no means small. On
the other hand, it must not be for-
gotten that the level of prices early
in 1955 was low, and the point was
illustrated by Shri Nagi Reddy, when
he mentioned about the price of raw
cotton and the price of groundnuts.
Even mn regard to the foodgrain
prices, we have to be ready with
some measures 1n order to check the
downward trend.

Perhaps one might take April, 1954
as a more appropriate base for com-
panrison. I do not say the prices are
egquitable. The comparison, then,
would be as follows. Cereals have
risen by 20 per cent.; industrial raw
materials by 13 per cent.; manufac-
tures by 7 per cent.; general index by
9 per cent. But 1954 also cannot be
taken as the norm satisfactory in all
respects. One could take some other
base and one could get a different
sort of picture altogether.

The new index of wholesale prices,
as I said, on 1852-53 terms, is as fol-
lows. The.general level of prices is
now 12 per cent. higher; that of
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cereals 7 per cent.; food articles, 13
per cent; industrial raw materials,
32 per cent; manufactured goods,
9 per cent.: But again, in 1953-53,
foodgrain prices were relatively high;
in fact they were only a little less
than peak; for, a rise in foodgrain
prices took place from the time there
was a decontrol towards the end of
1947 when the further acceleration
with the Korean boom came. The
index for rice at that time was 518,
with the base year being 1939. For
wheat, it was 546. These prices were
relatively more favourable to the
agriculturist, the general index being
only 381. While T do not wish to
pursue the will-o’~the—wisp of the
ideal of theoretical norm, I must not
fail to mention that even a moderate
rise in  foodgrain prices over the
levels prevalent in 1952-58 is not a
matter of indifference.

It might be of some help in getting
the picture into the focus, if I finally
quote to you the relevant indices as
compared to April, 1856, that is, about
the beginning of the second Plan,
when the overall index of prices was,
by some coincidence, 100. The rise
In cereal prices since April, 1958 has
been 20 per cent.; rice and wheat
have recorded increases of 21 and 13
per cent respectively and coarse
grains have risen more. As com-
pared to these increases, industrial
raw materials have gone up by 10 per
cent. and manufactured articles by
6 per cent. These data show that
although the rise in prices has Been
fairly general, it has been particular-
ly marked in the case of foodgrains
and agricultural products.

The question has been asked by
my hon. friend, Dr. Ram Subhag
Singh, as to the cause. He says that
the root of the trouble is the Govern-
ment. I agree if there is no Govern-
ment, nobody can ask any questions,
and nobody will know anything about
that. The answer to the query, why
have the prices risen, in briet, is that
demands within the economy have
been rising faster than suppiies. May
be that supplies also are immobile.
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That is a factor which I am afraid is
operating as for instance in Andhrs.
In the coastal districts of Andhra, it
is stationary. It does not move. The
outturn of industrial production has
been satisfactory; it has been rising
at a rate of 9 per cent. or so per
year. Foodgrains production, on the
other hand, has not risen in keeping
with the growth of demand. In
1954-55, production of foodgrains was
two million tons below that in 1958-
$4. In 1955-56, it fell by a tfurther
1.5 million tons. In 1856-57, the esti-
mated production is 68.6 million tons
which is 3.7 million tons above the
previous year's level, but this is still
slightly below the peak period of
1852-53. Agricultural production
does not react in any precise or fore-
seeable way to increased investment
or other effort. But the fact remains
that production is not adequate rela-
tive to needs. An increase in food
production is, therefore, & matter of
erucial importance in the present
context.

With food production, I think,
around 1953-54 level, the plan cutlays
are much higher. In 1853-54, expen-
diture on the Plan was Rs. 343 crores.
For 1957-58, the budgeted outlay is
Rs. 965 crores. Some other items of
public expenditure have also risen.
The investment activity in the private
sector has been steadily stepped up
without real savings in the commu-
nity. Of course, naturally, the pres-
sure of these investment demands has
been reflected in the rising trend in
domestic prices. There has been one
cushion. Otherwise, perhaps, the
situation might have been worse.
The large balance of payment deficit
has acted as a cushion against infla-
tion. Government policy In this
context must be considered in terms
of two broad types of techniques.
Omne is, the overall regulation of eco-
nomic activity through fiscal and
roonetary policy, and I still feel that
it can be done notwithstanding the
criticism of my friend Dr. Ram
Subhag 8Singh, and secondly, by
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devices like export apd import con-
trols, licensing of industries and
trades, fixation of maximum and
minimum prices and physical allo-
cations, etc. While Government has
been operating both these types of
controls, it has so far avoided direct
or physical controls in respect of
foodgrains. The budgetary policy, as
the House is aware, is being orien-
tated towards raising larger resources
for investment. Steps have been
taken to curb excessive bank e¢redit.
Government do not rule out varia-
tions or modifications of these control
measures from time to time.

Doubts have been expressed by my
hon. friend Dr. Ramm Subhag Singh as
to the effectiveness of selective credit
control. 1’do not propose ta go into
it at the present moment. Neverthe-
less, the level of advances against
foodgrains has come down in the
last few weeks. On July 26th, the
total advances against foodgrains
were Rs. 28.30 crores as compared to
Rs. 42.52 crores at the end of May,
and Rs. 3270 at about the same time
last year. The advances against rice
were Rs 1114 crores on July 26th.
This is some Rs. 10 crores less than
at the end of May. It is also slightly
less than 1n the corresponding period
last year. Advances agamst wheat
have also started coming down, the
level'on July 26th being Rs. 5.38
crores, compared to Rs. 6.80 crores a
month earlier. The banks have, as I
said before, difficulties in calling back
some of their advances, but they are
trying to abide by the directives that
have been issued.

Government have taken various
other measures; imports under
P.L. 480, zoning, fair price shops, etc.
They have also taken powers, which
the House has given, to requisition
stocks at stated prices. Government
have by no means been complacent
in the matter. They will certainly
take further measurés. But Govern-
ment, Sir, have very regretfully %o
say that while we do agrge with the
main objective which prompted my
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bon. friend opposite to move this
resolution, they do not see the uiflity
of appointing another committee on
a subject a substantial part of which
is covered hy the work of the Asoka
Mehta Committee. But thizs does- 1t
mean that there i3 no need for fur-
ther steps, direct or indirect, or both,
to deal with the price situation. Nor
need anyone imagine that the neces-
dary steps will not be taken. Gov-
ernment bhave, however, to weigh
various considerations. An integrat-
ed price policy is an excellent idea.
I have nof, however, seen 1t worked
out clearly anywhere. Even in high-
ly centralised economies, price policy
is not as integrated ar one might
think. I have no doubt that my hon.
friend recognises the fact. What he
wants is an attempt in that direction.
Sometimes inner contradictions be-
come manifest after some time lag
and therefore it is difficult to con-
ceive and say this is the integrated
price policy for all time.

Briefly, Government are taking
steps at variopus points to correct the
imbalance in the economy and these
measures will be tightened and sup-
plemented as and when necessary and
we shall certainly welcome any sug-
gestions that come from hon. Members
of this House towards that end. We
are also considering the reaction of
these measures on the Plan. Price
policy is not something which can be
discussed or settled in isolation from
all other trends in the economic sys-
temn: the balance of payments situa-
tion, the demands of development, the
possibilities of increasing production
and savings, etc. All that Govern-
ment can say is that the whole mat-
ter is being viewed about together.
But the real point about it is that the
Asoka Mehta Committee is there. If it
is a matter of investigation, what is
the use of appointing another Com-
mittee, or enlarging the scope of the
work of the Asoka Mehta Committee,
which 1s a possibility, because it will
deflect them from the main work
which 18 very important?

fo report on a clesr cut price
policy for the implamentation of
the Second Five Year Plan

Of course, some hon. Member sug-
gested that the Planning Commisyion
should be asked to do this evaluation.
It is doing it continuously. All the
machinery that I have at my disposal
is placed at the service of the Plan-
ning Commission for this purposs, and
that is why Mr. Khadilkar's sugges-
tion that the Planning Commission
should be asked to do it is something
which is redundant. Jt merely means
that we have to device a machinery
and leave it at that.

The position, therefore, resolves
itself to this. So far as some kind
of enquiry, whether it is a committes
or not, some kind of policy formula-
tion in regard to the objective that
Mr. Gopalan has in mind is concern-
ed, 1 can see no difference of view at
all. We have appointed the Asoka
Mehta Committee. We should. await
their recommendations. The Plan-
ning Commission will examine the
recommendations and find out whe-
ther there can be any integration g
those recommendations with the other
price trends. If it is necessary for
us to constitute some other body, to
go into it, not necessarily a commig-
tee which could relate industrisl
prices about which my hon. friend
Mr. Ram Subhag Singh mentioned,
we can do it. But I must say this.
While Mr. Gopalan has not committed
himself to any solution beyond the
appointment of a committee and
acceptance of a principle that thera
should be an integrated price policy,
my hon. friend Mx. Khadilkar sug-
gested State-trading,

I know it. In fact, we had thought
about it for a long time. The State
Trading Corporation was started dur-
ing the time I was Commerce and
Industry Minister. But State trading
for a purpose which is all covering
like this would not be feasible in a
country like ours. At the present
moment, even co-operative consumer
distribution which we hagve to try
can only be tried in a sector, may be
10, 15, 20 or 25 per cent. There is no
question of anybody taking trading in
food-grains on a very large scale. It
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is not possible. So, I would again
like to tell my hon. friend and the
House that the objectives of the
resolution very broadly are some-
thing with which Government i3 in
sympathy. We have appointed the
Asoka Mehta Committee Let us see
what the Committee is going to say.
If any procedure has got to be evolv-
ed in regard to the implementation
of the report of that committee, the
recommendation of that committee,
and any further examination has got
to be made, in regard to integration
of other price factors with the recom-
mendations of the committee, I think
we have to consider at that time.
But the Planning Commission is con-
tinuously at the job.

Therefore, I would hike to make a
request 0 my hon. friend that he
has drdwn the attention of the Gov-
ernment and the country to the need
for an mmtegrated price pohcy and we
have also accepted, by and large, the
basic premises on which he has argued
as something which 1s tenable. If my
hon. friend wants the purpose to be
served, I think he would not press
has resolution. But if he wants to
take it to vote, I shall only say,
unfortunately 1 am unable to accept
the resolution, because in the context
of the Asoka Mehta Committee, in the
context of the other circumstances
now prevailing, it would not be fair
either to the Asoka Mehta Committee
or to the other limbs in the Govern-
ment which are %orking, to appoint
another committee 1 hope my hon
friend would consider the suggestions
that 1 have made.

Mr. Deputy-Speaker: Do these
cbservations apply to the amend-
ments also?

Shri T. T. Krishnamachari: So far
as my hon. friend Mrs Renuka Ray
i8 concerned, she suggested some-
thing with which I am 1n agreement

Mr. Depnty-Bpeaker: Shrimati
Renuke Ray has not moved her
amendment.
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to report on a clear cut price
policy for the implementation of
the Second Five Year Plan

Shri T T. Krishnamachsri: So far
as Mr. Khadilkar’s amendment is con-
cerned, 1 have dealt with it. There
is no point in referring this to the
Planning Commission.

The other question which has been
mentioned—it is not stated in that
way-—is an integrated part of Mr.
Gopalan’s resolution. It is not a
question of my saying that I cannot
accept Mr. Gopalan’s resolution, but I
can accept the amendments. Because
on the basic question, whether there
should be a committee or not, I am
afraid, I am not able to agree.

But the purpose for which he has
envisaged a committee §s a method
of devising some kind of policy, some
pattern of it is already in implemen-
tation That 1s why I have made an
appeal to him that since there 1s a
large measure of agreement between
Government's policy and his objeg-
tive—we have already appointed a
committee—whether he might consi-
der whether 1t 1s not desirable for
him to withdraw the resolution.

ot feyfe faer - Foremer wgaa
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T FE R FqT @ § !
Shri A. K. Gopalan (Kasergod):

Mr Deputy-Speaker, I am sure you
will give me at least five or six
minutes 1 am thankful to all the
Members of the House as also to the
Finance Minister who today has very
calmly and coolly replied to the
resolution,

An Hon. Member: Very unhke him.

Shri A. K. Gopalan: As far as the
spirit of the resolution is concerned,
even my hon. friend Mr. Ranga agress
with it In regard to the suggestion
for the appointment of a Committee

g3
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hon. Members have in fact complain-
ed: “You are saying that the com-
imittee must be asked to recommend
within six months”. Why don’t you
suggest that something must be done
immediately. The objective of the
resolution, as the Finance Minister
himself has realised is to bring to
the notice ‘of Government that some-
thing serious is developing and that
immediate steps must be taken to
prevent a crisis. I wish to impress
.on the Government that if Govern-
ment are serious about it, they must
deal with it immediately.

1 have suggested some kind of a
control. When I say control, I know
there are difficulties. That is why 1
have been suggesting that some sort
of a check must be exercised so that
prices may not soar up.

As far as prices of agricultural
commodities and industrial products
are concerned, what my hon. friend
Mr. Ranga said is correct. What is
the actual position in the country
today. We have been seeing during
this session—and even yesterday and
today—adjournment wmotions coming
up regarding starvation. I do not
wish to go into thjs question in detail,
but I understand there have been
starvation deaths in Bihar and Sun-
derbans. When the Member return-
ed, she found out that the position
was so bad. What is the position in
U.P.? So far as U.P. is concerned, in
all the sessions of this House, regard-
ing the prices of foodstuffs resolutions
have been brought forward.

17 hrs.

All parties are united on this mat-
ter. Mr. Ganda Singh is on hunger
strike. All parties have decided that
something must be done, There is a
very strong public opinion in the
country. I want only to point out
that the object of my resolution is
that for the implementation of the
Plan, there should be a clear-cut
price policy. That is very important,
Not only should there be a clear-cut
price policy, but if there is no imple-
mentation of that policy, if some
machinery is not found out by the
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Government for that purpose, there
is every danger to the implementation
of the Plan. )

I want to point out another thing,
which is more serious ahd which
would be hindrance, asfaras the
implementation of the Plan is con-
cerned. It may be that the Finanee
Minjster may not agree with me. He
may condemn me and my party and
say that we are responsible for alt
the troubles. But 1 say that thete
are troubles. The troubles are spread-
ing from one province to another, as
fer as I know. In the Working Com-~
mittee, which is meeting today, I have
said that it has been decided to hold
hartal and demonstration in UP, in
solidarity with the agitation and the
hunger strike that is going on there.

I would make this request to the
Finance Minister. I want that some-
thing must be done immediately.
He says that the Food Enquiry Com-
mittee is working. Certainly if the
report of that committee comes, either
the Planning Commission or the
Government as a whole have to see
what is the machinery by which they
can control this and how it can be
controlled immediately. If that is not
done, certainly all sections of people
are going to act against the Govr
ment. We have seen what happened
about the P & T strike and also about
the other Central Government
employees. We also find from the
papers that the All-India Railway-
men's Federation propose to do some-
thing like that. It is not only the
working class and the middle-class,
but also the agricultural labourers
and the peasants in the villages who
are not able to get in some places rice
or wheat.

Every section of the people in the
country, from province to province,
are gathering together and there is a
very big danger. So, the Govern-
ment should find out a stable firm
price policy. As far as the machi-
nery is concerned, it may be the
Planning Commission or the Govern-
ment themselves. But something has
to be done immediately and a firm
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policy has to be taken by the Gov-
ernment. That is the object of: thia
resolution.

I do not want to press it, because
I know. What is the use of preasing
the resolution? I know the result of
it. From the tone of the speech of
the Finance Minister, I think he has
underatood it. So, I do not want to
press the resolution. I only make a
request to him. I am not able to use
harsh words; I am not in possession
of them.

Mr. Deputy-Speaker: The Minister
has been calm and quiet in his speech.
The hon. Member’s response also
should be equally good.

Shri A. K Gopalan: My response
is good I do not want to press the
resolution. I only want to draw the
attention of the hon. Finance Minister,
because it is a very important thing.
Unless the attention of the Govern-
ment is drawn to it, not only drawn,
but unless some immediate steps are
taken, whatever happens in the
country in one province or another
could not be stopped, because it is
a very very important problem
concerning the life of the people, con-
cerning the day to day necessities of
the people, not only of one section,
but of all sections 1 do not want {o
press the Resolution. I am glad that
Members of the House of all sections,
as well as the Finance Minister agreed
with the spirit of the Resolution. I
hope that immediate steps will be
taken.

I may propose one thing: that within
at least the next two or three months,
the prices of foodstuffs be brought
down by 30 per cent

Shrl Ranga: Foodstuffs alone?

Shri A. K. Gopalan: ....foodstuffs
and other things also—food comes
first—and also that fair price shops
be opened in as many places as
possible. As far as the agricultural
labourers and peasants in the villages
are concerned, also, something must

to report on & clear cut prics
policy for the implementation of
the Second Five Year Plan

be done #so that they may have the
benefit also. I reguest the Finance
Minister to see that it is done in the
interests of the Plan, in the interests
of the country.

Mr. Deputy-Speaker: What about
the amendments?

An Hon, Member: If the original
Resolution is withdrawn, the amend-
ments also fall.

Shri Khadilkar: Is it an assurance
that without waiting for the outcome
of the Shr Ashoka Mehta Committee,
you are planning to do something
immediately, some action in this
regard? If that is the assurance, then
the Resolution..

Shri T. T. Erishnamachari: I would
hke to assure my hon. friend, there
is nothing else that we are doing most
of the time. If that is an assurance,
it is easily given We are discussing
it day after day Mere discussion does
not bring anything because the pro-
blem is so complex. It has got to be
1solated and then brought together.
Solution starts in isolation and then
1t is brought together. If the assur-
ance needed is that the Government
is seized of the problem, I can give
the assurance.

Shri Ranga: So far as the problem
of prices all round?

Dr. Ram Subhag Singh: I do not
want to disturb their union. 1 with-
draw my amendment.

Shri Shree Narayan Das: Sir, I also
want to withdraw my amendment.

Shri Khadilkar: Sir, I withdraw my
amendment

The amendments were by leave,
withdrawmn.

Shri A. K. Gopalan: I withdraw my
resolution, Sir

Mr. Deputy Speaker: I presume that
the Hon, Member has the leave of the
House to withdraw his resolution.

The Resolution was by leave,
withdrawn.






